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SHRI MOTIUR RAHMAN: Various Ministerial committees have 
suggested ways to break Aryan's monopoly. An open tender is one of the 
most important reforms. 
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Re: Alleged neglect of the State of Orissa by the Government  
of India 
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1.00 P.M. 
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SHRI V. NARAYANASAMY : Sir, the Central Government has 
sanctioned an amount of ...(Interruptions)... Without knowing the facts, he is 
speaking. ...(Interruptions)... 
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SHRI JANARDHANA POOJARY (Karnataka) : Sorry, Sir.   I beg your 
pardon.   ...interruptions)... 
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SHRI  JANARDHANA  POOJARY:   Sir,   it  is  an  important  issue. 
...(Interruptions)... Sir, ! have been keeping quiet    ...(Interruptions)... I have 
been keeping quiet. 
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SHRI JANARDHANA POOJARY: Sir, it is in the Concurrent List. 
The Parliament cen take cognizance of it.   ...(Interruptions)... 

� �	� � ���� �	�����r��� ���	��!�2���"	����� 	����2�I have gone through your 
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MR. CHAIRMAN: Don't waste time. 
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QliESTiONS OF PRIVILEGE 

Rs. Authentication of papers by the Leader of Opposition, Rajya Sabha 

SHRI SANTOSH BAGRODIA (Rajasthan): Sir, this particular 
Privilege Notice, which I have already given to you, is in terms of Direction 35. 
when a Member seeks permission of the Chairman to lay a paper or a 
document on the Table of the House under Direction No. 2, he is required to 
certify in either of the three modes set out in the direction, namely, certify that 
the document is authentic from his personal knowledge, the document being 
an origina! document, or certify that the document is a true copy of the 
original, which is authentic or and, this being the third mode, that the contents 
of the document are correct and based on authentic information. Sir, the 
Leader of the Opposition, while speaking, had mentioned in his speech, thai 
he has laid a paper here. ...(Interruptions)... 
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